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DR. SASMIT PATRA (Odisha): Sir, I also associate myself with the issue raised
by the hon. Member.

PROF. MANOJ KUMAR JHA (Bihar): Sir, I also associate myself with the issue
raised by the hon. Member.

SHRI M. SHANMUGAM (Tamil Nadu): Sir, I also associate myself with the issue
raised by the hon. Member.
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Need for conversion of the sanctioned Fisheries and Aquaculture Infrastrucutre

Development Fund (F.I.LD.E) loan as grant for fishing harbours in the
State of Andhra Pradesh

SHRI VENKATARAMANA RAO MOPIDEVI(Andhra Pradesh):*"Sir, we have

requested the Central Government to convert the Fisheries and Aquaculture

*English translation of the original speech made in Telugu.
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Infrastructure Development Fund (FIDF) loan as total grant to the three sanctioned
fishing harbours in Andhra Pradesh. After the bifurcation of United Andhra Pradesh,
the residuary State of Andhra Pradesh is having deficit budget. Consequent to the
COVID-19 crisis the financial condition of Andhra Pradesh has further worsened. As
the State of Andhra Pradesh ranks second in the country in marine products export,
the revenue generated from these exports is considerable. The estimate cost for these
three Central Government sanctioned fishing harbours 1s 379 crore rupee for Nizampatnam
Phase-II, 286 crore rupees for Machilipatnam Phase-II and 350 crore rupees for Uppada
in East Godavari district. Central Government has allotted 150 crore rupees towards
each project. Keeping in mind the financial condition of the State of Andhra Pradesh,
the Central Government should consider allotting this amount as grant but not as loan."
Thank you, Sir.

SHRI VISHAMBHAR PRASAD NISHAD (Uttar Pradesh): Sir, [ associate with the
matter raised by the hon. Member.

MR. CHAIRMAN: Good. He says that instead of giving loan under the Fisheries

and Aquaculture Infrastructure Development Fund, it should be given as a grant.

Disadvantages being faced by children belonging to economically backward

families due to online classes in schools

SHRI AHMED PATEL (Gujarat): Sir, I thank you for giving me time. HHIUTT I,
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